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B it enacted by ~adiarnest-  as t o l l ~ ~ ~ ~  :L 
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1. Short title.-This Act may he caljed the Influx horn Pakistan 
(Control) Repealing Act, 1852. I 

i 
2. Repeal Of Act XXIII of 1949 and 0;.d nance VII ~t 1952.-The Influx I from Pakistan (Co.ntro1) Act, 1949, and the influx f ro~n Pakistan (Control) 

I Repealing Ordinanc-,, 1952, are hereby re ealed. a 
3. Savings.--(il The repeal of the 1l?flub from Pakistan (Control) Act, 

19-49 (XXIII of 19491, shall not affect the in force, according 
tG it8 tenor, of any permit which is intend 
the 15th day of October, 1952, and any 
of any 6f the coilditions of the permit or 
guepicion exists that he has committed 
punished or proceeded against under 
hereby r~pealed as if the said sectidn 

(2) For the removal of doubts it is declared that the provisions 
~ n b a i n r d  in sub-section (1) shdl  be prejudice to the general 

- y p l i e a t i ~ n  of aection 6 of the General Act, 1897 (X of 1897kl 

... .* I' Price annas. or 3d. 
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